IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date

17.02.2025

Sea
t
(Se

Order
WP (C) - WRIT
(1300572 117.02.202 13950,50 |5 BISWAL prd. BRANCH- |2*
025 5 o5 2025- 6 No-
02-12 16)
Order (Se
CRLMC-
13007/2 |17.02.202 Dtd. at
2 025 5 3255/20 BB ROUT 2025 No-
02-13 16)
Order (Se
CRLMC-
13008/2 |17.02.202 Dtd. at
3 025 5 §256/20 B B ROUT 2025 No—
02-13 16)
Order (Se
CRLMC-
13010/2 |17.02.202 Dtd. at
4 025 5 228/202 RC MOHARANA 2025 No-
02-14 16)
Order (Se
ABLAPL-
13012/2 117.02.202 Dtd. at
5 025 5 é§i97/2 D SAMAL 5025- No—
02-13 16)
Order (Se
ABLAPL- |SANJAY COURT
6 33213/2 27'02'202 13712/2 |KUMAR NO. 2 5825_ BAIL-2 ;z_
024 MOHANTY 2 OLD 02-13 18)
Order (Se
ABLAPL- COURT
5 13014/2 |17.02.202 13718/2 |TR DAS NO. 2 Dtd. at
025 5 024 OLD 2025- No-
02-13 18)
Order (Se
ABLAPL- COURT
8 13015/2 |17.02.202 13782/2 |C RANA NO. 2 Dtd. at
025 5 024 OLD 2025- No-
02-13 18)
Order (Se
ABLAPL- COURT
9 13017/2 |17.02.202 12468/2 MR SAHOO NO. 2 Dtd. at
025 5 024 OLD 2024- No-
02-13 18)
ABLAPL- COURT Order (Se
10 33218/2 é7'02'202 12531/2 |G SAHOO NO. 2 Dtd. at
024 OLD 2025- No-




02-13 18)
Order (Se
WP (C) - COURT
11 [13019/2 |17.02.202 4659/20 |c.R.KAR No. o |Dtd. at
025 5 e o 2025- No-
02-14 18)
Order (Se
WP (C) - COURT
12 13020/2 117.02.202 3618/20 |c.R.KAR No. o |ptd. at
025 5 e oLD 2025- No-
02-14 18)
Order (Se
CRLMC- COURT
13 (1302172 117.02.202 o535 005 |s. CHOUDHURY No. 2 |Ptd- at
025 5 s o 2025- No-
02-13 18)
Order (Se
CRLMC- COURT
14 13023/2 |17.02.202 597/202 |S.BARIK No. 5 |Dtd. at
025 5 - oL 2025- No-
02-13 18)
Order (Se
WP (C) - COURT
15 [13024/2 |17.02.202 2039/20 |n.K.DAS No. o |ptd. at
025 5 by o 2025- No-
02-13 18)
WP (C) - Order (Se
1 [13026/2 |17.02.202 24044, |S-K-BHANJAD COURT  |Dtd. at
025 5 024 EO NO. 6 |2025- No-
03-12 18)
Order (Se
BLAPL-
13027/2 117.02.202 COURT  |Dtd. at
17 |52s - 242/202 J.PRADHAN No. 6 |po2s- BAIL-2 |
02-13 17)
ord S
1g |13028/2 |17.02.202 fgég};o 7 BARAL COURT Did?r ;te
025 5 by T NO. 6 |2025- No-
02-12 17)
Order (Se
13030/2 |17.02.202 ABLAPL™ ) ¥ SrrcmaN COURT  Ipi4. at
19 13836/2 NO. 2
025 5 024 DAN o 2024- No-
12-11 17)
Order (Se
ABLAPL- COURT
20 13031/2 117.02.202 14542/2 |n.s.pAUL No. o |Dtd. at
025 5 024 oLD 2024- No-
12-20 17)
Order (Se
ABLAPL- COURT
o1 |L3033/2 117.02.202 11617/2 |S.BARIK No. 2 Ptd: BATL-1 oF
025 5 024 oL 2025- No-
01-06 3)
WRIT
Order prancH | (°€
WP (C) - COURT at
5o |13034/2 117.02.202 4146/20 |T.K.MISHRA No. o |ptd. (DIVIST |~
025 5 by oLD 2025- ON 119
02-13 BENCH-
3) )




Order
ABLAPL- COURT at
23 1393772 |17.02.202 15655/2 |p.x.pasH No. 2 [>6S No-
024 OLD 1118 119
)
Order (Se
ABLAPL- COURT
24 13038/2 117.02.202 14409/2 |P.K.DASH NO. 2 btd. BATL-2 |2F
025 5 024 OLD 2024- No-
12-18 12)
Order (Se
ABLAPL- COURT
5 13039/2 117.02.202 14872/2 |J.PRADHAN NO. 2 Dtd. at
025 5 024 OLD 2024- No-
12-24 12)
Order (Se
b6 |13040/2 [17.02.202 77077 |SRINTBASH o7 |pta, aari1 At
025 5 024 MOHANTY OLb 2025- No-
02-13 13)
Order (Se
ABLAPL- COURT
27 13041/2 |17.02.202 12976/2 |J.PRADHAN NO. 2 Dtd. at
025 5 024 oD 2024- No-
11-26 13)
Order (Se
ABLAPL- COURT
28 13043/2 [17.02.202 13765/2 |J.PRADHAN NG. 2 Dtd. at
025 5 024 oLD 2025- No-
02-13 13)
Order (Se
ABLAPL- COURT
g (1304472 117.02.202 120055 |5 pRADEAN No. 2 Ptd- BAIL-2 |2°
025 5 024 OLD 2025- No-
02-13 8)
Order (Se
ABLAPL- COURT
30 13046/2 |17.02.202 14242/2 |J.PRADHAN NO. 2 Dtd. at
025 5 024 OLD 2025- No-
02-13 8)
Order (Se
31 13047/2 |17.02.202 |CMP- B DAS COURT Dtd. at
025 5 34/2025 NO. 10 2025- No-
03-13 8)
CMP— Order (Se
13049/2 117.02.202 COURT Dtd. at
32 025 5 §i09/20 B.DAS NO. 10 2025- No-
03-13 8)
Order (Se
13050/2 |17.02.202 |CMP- COURT Dtd. at
33 025 5 65/2025 |D-K-SAHU NO. 10 |2025- No-
02-13 8)
CMP— Order (Se
13051/2 |17.02.202 COURT Dtd. at
34 1325 5 265/202 P.BASTIA NO. 10 |2025- No-
03-13 8)
13052/2 |17.02.202 |CRLMC- COURT Order (Se
35 1025 5 2682/20 |FK JENA NO. 2 |Dtd. at




24 OLD 2025- No-
02-13 8)
Order (Se
36 13053/2 |17.02.202 igg/zoz R.K.MOHAPAT c ;gURg Dtd. at
025 5 5 RA : OLb 2025- No-
02-13 8)
Order (Se
37 13054/2 |17.02.202 gi%%ioz b SETHY c ;gURg Dtd. CRIMINA at
025 5 5 : OLb 2025- L MISC |No-
02-13 5)
Order (Se
CMP- COURT
3g (13055/2 117.02.202 |00 505 |p.K.BARIK |C. No. 2 |Ptd: at
025 5 5 OLD 2025- No-
02-13 5)
_ Order (Se
4o [13056/2 [17.02.202 gib/’lgoz T seN . ;gURg Dtd. CRIMINA at
025 5 s : OLb 2025- L MISC |No-
02-13 3)
Order (Se
CMP- COURT WRIT
g0 13057/2 117.02.202 1199 ,505 |a.x.pRADHAN [c.0. NO. 2 |Ptd: BRANCH- |2
025 5 5 OLD 2025- 5 No-
02-13 23)
Order (Se
CRLMC- COURT
a1 (1305872 117.02.202 110 /505 sk NAYAK C. No. 2 |Ptd: at
025 5 5 oLD 2025- No-
02-13 23)
CMP— Order (Se
13059/2 |17.02.202 COURT Dtd. at
42 025 5 é71/202 P.K.BARIK C. NO. 10 |2025- No-
02-28 23)
Order (Se
CRLMC-
13060/2 117.02.202 COURT Dtd. at
43 025 5 294/202 TR DAS C. NO. 10 |2025- No-
02-13 23)
Order (Se
CRLMC-
13061/2 |17.02.202 COURT Dtd. at
44 025 5 ;96/202 L ACHARI C. NO. 10 |2025- No-
02-13 23)
Order (Se
CRLMC-
13062/2 117.02.202 COURT Dtd. at
45 025 5 §17/202 A.SAHOO C. NO. 10 |2025- No-
02-14 23)
Order (Se
CRLMC-
13063/2 |17.02.202 COURT Dtd. at
46 025 5 285/202 PK MOHANTY [C. NO. 10 |2025- No-
02-13 23)
Order (Se
CRLMC-
13064/2 |17.02.202 COURT Dtd. CRIMINA at
47 025 5 g24/202 S.K.SUNDARA [C. NO. 10 |2025- L MIsc INo-
02-14 7)
|48 |13065/2 |17.02.202 |FAO- KAPILA c. ICOURT  |Order (Se




025 5 509/202 |CHARAN NO. 10 |Dtd. at
4 NAYAK 2025- No-
02-13 7)
Order (Se
CRLMC-
13066/2 |17.02.202 COURT Dtd. at
49 025 5 299/202 M.R.SAHOO NO. 10 |2025- No—
02-14 7)
Order (Se
CRLMC-
13067/2 |17.02.202 COURT Dtd. at
50 025 5 221/202 P.SETHY NO. 10 |2025- No-
02-14 7)
Order (Se
CRLMC-
13068/2 |17.02.202 COURT Dtd. at
o1 1025 5 229/202 M DAS NO. 10 |2025- No-
02-13 7)
Order (Se
CRLMC-
13069/2 117.02.202 COURT Dtd. at
2 1025 5 §80/202 M. NAYAK NO. 10 |2025- No-
02-14 7)
HA— Order (Se
13070/2 |17.02.202 COURT Dtd. at
53 1025 5 2}111/20 GC JENA NO. 10 |2025- No-
02-13 7)
FAO- Order (Se
13071/2 |17.02.202 COURT Dtd. at
54 025 5 13199/202 A.K.DAS NO. 10 |2025- No-
02-14 7)
WA— Order (Se
13072/2 |17.02.202 COURT Dtd. at
> 1025 5 ;}110/20 GC JENA NO. 10 |2025- No-
02-13 7)
Order (Se
13073/2 |17.02.202 |WE(C)~ |GOPAL COURT  |Dtd. at
56 4343/20 |KRUSHNA
025 5 o5 NANDA NO. 10 2025- No-
02-14 7)
Order (Se
CRLMC-
13075/2 |17.02.202 COURT Dtd. at
57 025 5 ;236/20 R.K.MALLICK NO. 15 |2024- No—
11-26 7)
WA Order (Se
13076/2 117.02.202 COURT Dtd. at
58 025 5 ;1125/20 GC JENA NO. 15 2025- No-
02-13 7)
Order (Se
WP (C)- |GOPAL WRIT
59 13077/2 |17.02.202 4292/20 |[KRUSHNA COURT Dtd. BRANCH- at
025 5 o5 NANDA NO. 15 2025- 6 No-
02-14 26)
FAO- Order (Se
13078/2 117.02.202 COURT Dtd. at
%0 1025 5 333/202 |PK LENKA NO. 15 [2025- No-
02-13 20)




WP (C) - Order (Se
13079/2 |17.02.202 COURT  |Dtd. at
61 |55s 5 5253/20 P I MISHRA No. 15 |2025- e
02-14 26)
13080/2 117.02.202 |"EL€)- COURT giger a(nfe
62 1925 5 3;1177/2 K.NAYAK NO. 15 12025- No-
02-13 26)
FAO- Order (Se
13081/2 |17.02.202 COURT Dtd. at
63 |55s 5 333/202 PK PARIDA 56, 15 |ooge- e
02-13 26)
Order (Se

WP (C) - COURT WRIT
6q (13082/2 117.02.202 1y555,50 |rapan SwAIN vo. 2 |Ptd: BRANCH- |2*
025 5 o omm 2025- o No-
02-12 40)
Order (Se

WP (C) - COURT

g5 [13083/2 [17.02.202 |joomi” | oo N0 o |ptd. at
025 5 o4 oLb 2025- No-
02-14 40)
WP (C) - Order (Se
g6 [13084/2 [17.02.202 [)° 122" |B.S.RAYAGUR COURT  |Dtd. at
025 5 o4 U NO. 20 |2025- No-
02-25 40)
Order (Se

WP (C) - COURT WRIT
67 (1308572 117.02.202 |, 35,50 sk paRIDA No. 2 |Ptd- BRANCH- |2©
025 5 oe onm 2025- . No-
02-12 32)
_ Order (Se
cg |13086/2 [17.02.202 ?52((1:)/20 JYOTIRANJAN ;gURg Dtd. at
025 5 os SAHOO oLb 2025- No-
02-12 32)
Order (Se

WP (C)- |GOPAL COURT WRIT
69 [13087/2 117-02.202 14985/20 |kRusHNA No. 2 |28:  |BRANCH- 2
25 NANDA OLD e 6 20)
Order (Se

WP (C)- |GOPAL COURT WRIT
70 32288/2 27‘02‘202 4280/20 |[KRUSHNA NO. 2 gggé_ BRANCH- ;z_
25 NANDA OLD N 5 )
Order (Se

WP (C) - COURT

Jq [13089/2 [17.02.202 ), 000 oo v 5 |pte. at
025 5 - oim 2025- No-
02-12 32)
Order (Se
S, [13090/2 [17.02.202 259(?)202 KAMALAKANTA CoUR” Ipta. e [at
025 5 . NATH oLh 2025- . No-
02-13 19)
WP (C) - Order (Se
73 32291/2 27'02'202 31481/2 |M.N.MOHANTY ;gURgo Dtd. at
024 : 2025- No-




03-06 119)
Order (Se
WP (C)- |GOPAL WRIT
74 13092/2 117.02.202 4275/20 |KRUSHNA COURT Dtd. BRANCH- at
025 5 o5 NANDA NO. 20 2025- 6 No-
02-14 20)
Order (Se
WP (C) - COURT WRIT
75 (13093/2 117.02.202 [/330% 50 |5 samaL No. 2 Ptd- BRANCH- 2°
025 5 o5 OLD 2025- 8 No-
02-12 40)
Order (Se
WP (C) - COURT
76 (1309472 117.02.202 101700 o JavasINGH No. 2 |Ptd- at
025 5 o5 OLD 2025- No-
02-13 40)
Order (Se
FAO- COURT
79 13095/2 117.02.202 509/202 |M.BEHERA NO. 2 Dtd. at
025 5 4 OLD 2025- No-
02-13 40)
Order (Se
WP (C) - COURT WRIT
78 13096/2 117.02.202 32661/2 |A BISWAL NO. 2 btd. BRANCH- at
025 5 024 oLD 2025- A No-
02-12 17)
Order (Se
ABLAPL-
13097/2 [17.02.202 COURT Dtd. at
79 025 5 ;§90/20 R K BARIK No. 17 |2025- BAIL-1 No-
03-26 0)
Order (Se
WP (C) - WRIT
13098/2 |17.02.202 COURT Dtd. at
80 025 5 §§58/20 N.BARIK 0. 17 |2025- sRANCH— No-
02-14 48)
Order (Se
CRLMC-
13099/2 117.02.202 COURT Dtd. at
81 025 5 271/202 P.K.DAS NO. 17 |2025- No-
02-13 48)
WRIT (Se
WP (C) - Order BRANCH it
82 13100/2 [17.02.202 650,202 BIJAY KUMAR COURT Dtd. (DIVISI No-
025 5 . MOHANTY NO. 17 |2025- ON 133
02-14 BENCH-
2)
Order (Se
WP (C) - WRIT
13101/2 |17.02.202 COURT Dtd. at
83 025 5 ;§66/20 K PARIDA No. 17 |2025- ERANCH No-
02-14 26)
Order (Se
WP (C) - WRIT
13102/2 |17.02.202 COURT Dtd. at
84 025 5 §§92/2o K PARIDA No. 17 l2025- ERANCH No-
02-14 32)
Order (Se
WP (C) - WRIT
13103/2 117.02.202 COURT Dtd. at
85 1125 5 32316/2 S DASH NO. 17 |2025- ERANCH No-
02-12 34)




WP (C) - Order (Se
13104/2 |17.02.202 COURT Dtd. at
86 |1 c ;1§55/2o N CH SINHA |[C. No. 17 |2o25- No-
02-14 34)
Order (Se

WP (C) - WRIT
13105/2 |17.02.202 COURT Dtd. at
87 025 5 35234/2 H K MOHANTA |C. NO. 25 |2024- ?RANCH No-
09-30 20)
Order (Se

WP (C) - WRIT
13106/2 |17.02.202 COURT Dtd. at
88 025 5 éig39/2 N R PANDA [C. NO. 25 |2025- SRANCH— No-
02-12 34)
Order (Se

WP (C) - WRIT
13107/2 117.02.202 COURT Dtd. at
89 1125 5 gé74/20 H DAS C. NO. 25 12025- ERANCH No-
02-14 12)
Order (Se

WP (C) - WRIT
13108/2 |17.02.202 COURT Dtd. at
90 025 5 §é88/20 H DAS C. NO. 25 12025- ?RANCH— No-
02-14 32)
ord S
g1 |13109/2 [17.02.202 fiig};o b K PARIDA |c COURT Did?r ;te
025 5 o5 : NO. 25 12025- No-
02-14 32)
oy |13110/2 [17.02.202 ?57(3)/;0 s NAvAK . COURT gigér &gis:e
025 5 o : NO. 25 |2025- No-
02-14 32)
Order (Se

WP (C)- |KAPILA WRIT
93 13111/2 |17.02.202 4117/20 |CHARAN c. COURT Dtd. BRANCH— at
025 5 o5 NAYAK NO. 25 2025- 3 No-
02-14 12)
Order (Se

WP (C) - WRIT
13112/2 117.02.202 COURT Dtd. at
94 025 5 32246/2 S K PARIDA [C. No. 25 |2025- 2RANCH No-
02-13 33)
Order (Se

WP (C) - WRIT
13113/2 |17.02.202 COURT Dtd. at
95 025 5 32212/2 S K PARIDA [C. NO. 25 |2025- ERANCH No-
02-13 35)
Order (Se

WP (C) - WRIT
13114/2 117.02.202 COURT Dtd. at
96 025 5 85161/2 S K PARIDA |C. NO. 25 |2025- ?RANCH— No-
02-13 21)
Order (Se
g, |13115/2 [17.02.202 ?gég)z/z BISWARANJAN |, COURT  |Dtd. e [at
025 5 023 MOHAPATRA : NO. 14 |2024- 3 No-
11-08 12)
BLAPL- Order (Se
98 32216/2 27'02'202 13036/2 |J LENKA C. ;gUR$4 Dtd. BAIL-2 |at
023 : 2025- No-




02-12 11)
Order (Se
BLAPL-
13117/2 117.02.202 COURT  |Dtd. at
99 |52 c 33236/2 M MOHAPTRA No. 14 |2o2s- BAIL-2 |~
02-12 11)
Order (Se
10 |13118/2 |17.02.202 ??ggg?z BALARAM COURT Dtd. at
0 025 5 024 SINGH NO. 14 [2025- No-
02-13 11)
Order (Se
CIVIL
10 |13119/2 |17.02.202 |CRP- COURT Dtd. at
1 025 5 38/2023 ||} NAYAK NO. 14 |2025- EEVISIO No-
02-13 5)
Order (Se
10 |13120/2 [17.02.202 |CRP- S COURT  |Dtd. Eéziglo at
2 025 5 38/2023 |CHOUDHURYI NO. 14 [2025- N No-
02-13 5)
Order (Se
CONTC-
10 |13121/2 [17.02.202 COURT  |Dtd. at
3 lo2s 5 5228/20 S SWAIN NO. 14 |2025- No-
02-14 5)
WP (C) - Order (Se
10 |13122/2 [17.02.202 550,20 |PRABHAT COURT  |Dtd. at
4 025 5 : KUMAR DAS NO. 14 [2025- No-
02-13 5)
Order (Se
10 [13123/2 [17.02.202 g?g%SOZ BALARAM COURT  |Dtd. at
5 1025 5 - SINGH NO. 14 [2025- No-
02-14 5)
Order (Se
CONTC-
10 |13124/2 [17.02.202 COURT  |Dtd. at
6 025 5 §Z65/2O L D PANDA NO. 14 |2025- No-
02-14 5)
10 [13125/2 [17.02.202 |SONTC- COURT giier CONTEMP ;ie
7 |o025 5 5261/20 K PARIDA NO. 14 [2025- T No-
02-14 9)
Order Se
10 |13126/2 [17.02.202 Sggg?;o 5 BEHERA COURT  |Dtd. CONTEMP ;t
8 |025 5 > NO. 14 [2025- T No-
02-14 9)
WRIT (se
WP (C) - Order BRANCH ‘
10 13127/2 [17.02.202 [y 070, R K COURT  |Dtd. (DIVIST ; B
9 o025 5 . MOHARHOT NO. 14 [2025- ON 133
02-14 BENCH- |
2)
11 [13129/2 [17.02.202 |SONTC- COURT gijer CONTEMP éie
0 025 5 ;278/20 MK SWAIN NO. 14 [2025- |T No-
02-14 9)




Order (Se
11 [13131/2 [17.02.202 (6381;2(/320 b C oas COURT  |Dtd. at
1 |025 5 o4 NO. 14 |[2025- No-
02-14 9)
Order (Se
CONTC-
11 |13132/2 |17.02.202 COURT Dtd. at
2 o025 5 2271/20 R CH ROUT NO. 14 |2025- No-
02-14 9)
Order (Se
CONTC-
11 |13135/2 |17.02.202 COURT Dtd. at
3 lo2s 5 2269/20 K PARIDA NO. 14 |2025- No-
02-14 9)
Order (Se
CONTC-
11 |13136/2 |17.02.202 COURT Dtd. at
4 o025 5 2263/20 S SAHOO NO. 14 |2025- No-
02-14 9)
Order (Se
CONTC-
11 |13138/2 [17.02.202 COURT Dtd. at
5 1025 5 5262/20 K PARIDA NO. 14 [2025- No-
02-14 9)
Order (Se
MACA- MISC.
11 |13139/2 [17.02.202 COURT Dtd. at
6 |025 5 582/202 K SRHOO NO. 14 [2025-  [BPTEAL oo
02-13 : 1)
Order (Se
MACA- MISC.
11 |13140/2 |17.02.202 COURT Dtd. at
7 1025 5 282/202 KISTISH NO. 14 [2025- SggEAL No-
02-13 : 1)
Order (Se
MACA- MISC.
11 |13141/2 |17.02.202 COURT Dtd. at
8 |025 5 7017202 1S R OJHA NO. 14 [2025-  [PTEAY Ino-
02-13 : 4)
Order (Se
MACA- MISC.
11 |13143/2 |17.02.202 COURT Dtd. at
9 025 5 7017202 M C NRYRK NO. 14 [2025-  [ZPFEAD Ino-
02-13 : 4)
Order (Se
MACA- MISC.
12 |13144/2 |17.02.202 COURT Dtd. at
0 |025 5 320/202 IS R OJHA NO. 14 [2025-  (BPTEAY Ino-
02-13 : 4)
Order (Se
MACA- MISC.
12 |13145/2 |17.02.202 COURT Dtd. at
1 (025 5 370/202 S SWAIN NO. 14 |2025- 2E§EAL No-
02-13 : 7)
Order (Se
MACA- MISC.
12 |13146/2 |17.02.202 COURT Dtd. at
2 1025 5 2707202 |3 SWAIN NO. 14 [2025- (L2 TERY -
02-13 : 7)
MACA- Order (Se
éz 32247/2 27'02'202 1067/20 |P K LENKA ;gUR$4 Dtd. at
24 . 2025- No-




02-13 7)
Order (Se
MACA-
12 |13148/2 |17.02.202 COURT Dtd. at
a o025 5 ;267/20 SWAIN NO. 14 |2025- No-
02-13 7)
Order (Se
MACA- MISC.
12 |13149/2 |17.02.202 COURT Dtd. at
5 |o25 5 111/202 C NATYAK NO. 14 |2025- 2E§EAL No-
02-13 : 4)
Order (Se
MACA- MISC.
12 |13150/2 |17.02.202 COURT Dtd. at
6 025 5 111/202 PERURY NO. 14 |2025- ggiEAL No-
02-13 : 4)
WA— Order (Se
12 |13151/2 |17.02.202 COURT Dtd. WRIT at
7 1025 5 ;202/20 ¢ JENA NO. 14 |2025- APPEAL |No-
02-13 4)
HA— Order (Se
12 |13152/2 |17.02.202 COURT Dtd. at
8 |025 5 228/202 K DAS NO. 1 |2025- No-
03-04 4)
Order (Se
CONTC-
12 |13153/2 |17.02.202 621,202 K SAHU COURT Dtd. at
9 1025 5 s NO. 1 2025- No-
02-14 4)
Order (Se
WP (C) - WRIT
13 |13154/2 |17.02.202 COURT Dtd. at
o loas : §§83/20 K NAYAK No. 1 2095 ?RANCH— No-
02-14 3)
Order (Se
WP (C) - WRIT
13 |13155/2 |17.02.202 COURT Dtd. at
1 lozs s §§19/20 K NAYAK NO. 1 2025— ?RANCH No-
02-14 22)
WRIT (Se
WP (C) - Order BRANCH it
13 |13156/2 [17.02.202 COURT Dtd. (DIVISI ~
2 |o2s 5 gé93/20 K NAYAK NO. 1 2025-  |on Til
03-20 BENCH-
2)
WRIT (Se
WP (C) - Order BRANCH ot
13 |13157/2 |17.02.202 COURT Dtd. (DIVISI
3 loz2s 5 §Z77/2O K BEHERA NO. 1 |2025-  |oN Tgl
02-18 BENCH- )
1)
WRIT (Se
WP (C) - Order BRANCH at
13 |13158/2 [17.02.202 COURT Dtd. (DIVISI
a o025 5 §g77/20 K BEHERA NO. 1 12025-  |on Tgl
02-18 BENCH-

1)




Order at
13 |13159/2 |17.02.202 |TRPCRL- COURT  |Dtd.
5 025 5 83/2024 |F PEAERA NO. 14 [2025- No
101
04-02
)
WRIT (Se
Order BRANCH at
13 [13160/2 |17.02.202 [Wp(C)- COURT  |Dtd. (DIVISI
6 025 5 5/2025 |F K SWAIN NO. 14 |2025-  |on Til
02-13 BENCH- )
2)
(Se
Order
13 [13161/2 (17.02.202 [TRR(C)- [~ RIR COURT  |Dtd. o
7 loz2s 5 38/2025 [Zoinn NO. 14 |2025- e
04-03
)
Order (Se
ABLAPL-
13 [13162/2 [17.02.202 COURT  |Dtd. at
8 025 5 2286/20 A PATI NO. 17 |2025-  [PRILTZ2 o
02-13 8)
Order (Se
ABLAPL-
13 [13163/2 [17.02.202 COURT  |Dtd. at
9 o025 5 2274/20 S BARIK NO. 17 |2025- BAIL=2 | _
02-13 10)
Order (Se
ABLAPL-
14 |13164/2 [17.02.202 COURT  |Dtd. at
0 o025 5 2261/20 BN SARANGI NO. 17 |2025- No-
02-13 10)
3 M/S Order (Se
14 [13165/2 [17.02.202 g§§§201 GYANENDRA COURT  |Dtd. ERIMINA at
1 |o2s 5 : CH. SWAIN, NO. 22 [9999- [P |No-
R.STNGH 12-31 1)
WP (C) - Order (Se
14 [13166/2 [17.02.202 COURT  |Dtd. at
2 o025 5 2289/20 P BEHERA NO. 9 12025- No-
03-07 1)
WRIT (Se
W (C) - Order  |BRANCH | 7
14 [13167/2 [17.02.202 COURT  |Dtd. (DIVIST
3 025 5 201/202 S K SWAIN NO. 9 |2025- ON Ti6
02-13 BENCH- )
2)
Order (Se
TRPCRL-
14 [13168/2 [17.02.202 COURT  |Dtd. at
2 lozs 5 §25/202 P K JENA NO. 14 |2025- BATL-1 |
04-02 1)
Order (Se
14 |13169/2 |17.02.202 |TRP(C)— |SANTOSH COURT  |Dtd. at
153/202 |KUMAR M.J.C
5 |o25 5 : HomanTy NO. 14 12025- No-
02-14 6)
14 [13170/2 [17.02.202 |[TRP(C) - COURT |order (Se
6 025 5 153/202 » K MISHRA NO. 14 |Dtd. M.J.Co e




3 2025- No-
02-14 6)
14 13171/2 |17.02.202 |CONTC~ COURT giier CONTEMP gie
7 loz2s 5 §216/20 L D PANDA [C. NO. 14 |2025-  |T No-
02-14 9)
Order (Se
CONTC-
14 |13173/2 [17.02.202 COURT  |Dtd. at
8 025 5 §298/20 T SWAIN c. NO. 14 |2025- No-
02-14 9)
Order (Se
14 [13174/2 [17.02.202 2223320 s bas . COURT  |Dtd. at
9 (025 5 5 : NO. 14 [2025- No-
02-14 9)
Order (Se
CONTC-
15 |13175/2 (17.02.202 COURT  |Dtd. at
0 o025 5 ;i26/20 P K LENKA  |C. NO. 14 |2025- No-
02-14 9)
Order (Se
ABLAPL- COURT
15 113176/2 117.02.202 113159/5 |v R sanoO |c. vo. 2 [Ptd: BATL-1 |2°
1 1025 5 022 oLp 2022- No-
10-14 2)
Order (Se
WP (C) - COURT WRIT
15 113177/2 117.02.202 |10, /50 |M BEHERA C. No. 2 |Ptd: BRANCH- |2°
2 025 5 5 oLp 2025- ¢ No-
02-13 16)
Order (Se
BLAPL- COURT
15 11317872 117.02.202 |1 45g/20 |s BARIK C. vo. 2 |PHd: BAIL-2 |2F
3 025 5 ”s oim 2025- No-
02-14 16)
Order (Se
BLAPL- COURT
15 |13179/2 [17.02.202 1030720 |ox MIsmRa  |c. vo. 5 |ptd. at
4 025 5 oe oLp 2025- No-
02-14 16)
Order (Se
15 113180/2 |17.02.202 PLAPL COURT  Ipi4. at
1016/20 |S DAS C. NO. 2
5 1025 5 ”s oim 2025- No-
02-14 16)
Order (Se
BLAPL- COURT
15 |13181/2 |17.02.202 |70 50 |o & pas . No. o |ptd. at
6 1025 5 oe oLp 2025- No-
02-14 16)
Order (Se
ABLAPL- COURT
15 |13183/2 [17.02.202 [7,000 |10 cauoo . No. 5 |ptd. at
7 |o2s 5 024 oim 2025- No-
02-12 16)
Order (Se
BLAPL- COURT
15 |13185/2 |17.02.202 1775 50 |antra saHoo lc. No. o, |ptd. at
8 1025 5 o: oLp 2025- No-
02-14 16)
|15 |13186/2 |17.02.202 |[ABLAPL- |PK DAS c. ICOURT  |Order (Se




9 025 5 6852/20 NO. 2 Dtd. at
24 OLD 2024- No-
02-13 16)
WP (C) - Order (Se
16 113191/2 |17.02.202 3649/20 GYANESWAR COURT Dtd. at
0 |025 5 o5 SATPATHY NO. 10 |2025- No-
02-13 16)
Order (Se
BLAPL-
16 113202/2 |17.02.202 COURT Dtd. at
1 025 5 2252/20 G SAHOO NO. 10 |2025- No-
02-14 16)
Order (Se
BLAPL-
16 (13204/2 |17.02.202 COURT Dtd. at
> lo2s 5 ;éOl/zo N SAHOO NO. 10 |2025- BAIL-1 No-
02-14 1)
Order (Se
BLAPL-
16 |13205/2 (17.02.202 COURT Dtd. at
3 lo2s 5 ;?2/20 PK BARIK NO. 10 |2025- No-
02-14 1)
Order (Se
BLAPL-
16 113207/2 |17.02.202 COURT Dtd. at
4 o025 5 ;(5)37/20 K DAS NO. 10 |2025-  [PBIRTL g
02-14 2)
Order (Se
BLAPL-
16 |13209/2 [17.02.202 COURT Dtd. at
5 1025 5 §é23/20 P SETHY NO. 10 |2025- No-
02-14 2)
Order (Se
BLAPL-
16 113211/2 |17.02.202 COURT Dtd. at
6 025 5 2263/20 D SAMAL NO. 10 |2025- No-
02-14 2)
Order (Se
BLAPL-
16 |13223/2 |17.02.202 COURT Dtd. at
7 025 5 2226/20 R R NAYAK NO. 10 2025- No-
02-14 2)
BLAPL.— Order (Se
16 |13224/2 |17.02.202 1110/20 JADUNATH COURT Dtd. at
8 |025 5 55 PRADHAN NO. 10 |2025- No-
02-14 2)
Order (Se
WP (C) - WRIT
16 |13226/2 |17.02.202 COURT Dtd. at
5 |025 5 §210/20 ULLASH DAS NO. 10 |2025- ERANCH No-
02-14 37)
Order (Se
17 |13227/2 |17.02.202 [PLAPL- |BIBHUTI COURT  |Dtd. at
1065/20 |RANJAN
0 025 5 o5 MOHANTY NO. 10 2025- No-
02-14 37)
Order (Se
WP (C) - WRIT
17 |13229/2 |17.02.202 COURT Dtd. at
1 lozs 5 2286/20 M R BARIK NO. 10 |2025- §RANCH No-
02-12 12)




Order (Se
17 113231/2 |17.02.202 g??f?zo M/S MITHUN | ;gURg Dtd. at
2 lo2s 5 o DAS : oLb 2025- No-
03-27 12)
Order (Se
BLAPL- COURT
17 [13245/2 [17.02.202 [g/00on |00 poon c v o |ptd. BAll_n 3T
3 o025 5 . oLb 2025- No-
02-12 12)
Order (Se
BLAPL- COURT
17 [13246/2 [17.02.202 [gloo0s |oo poon - N0 o |ptd. at
4 loz2s 5 . oLb 2025- No-
02-12 12)
Order (Se
17 113247/2 |17.02.202 gggg?zo KAMALAKANT | EgURg Dtd. at
5 o025 5 o NATH . oLn 2025- No-
02-14 12)
Order (Se
17 [13248/2 [17.02.202 2222520 P. K. . ;gURg Dtd. at
6 025 5 o MISHRA : oLb 2025- No-
02-14 12)
Order (Se
CONTC- COURT
17 13249/2 17.02.202 |Z0c 700 | o paper o) vo. o |ptd. at
7 loz2s 5 o oLb 2025- No-
02-14 12)
Order (Se
17 |13250/2 |17.02.202 [BLAPL COURT  Ipiq. at
1135/20 |M DAS C. NO. 2
8 025 5 o5 oLn 2025- No-
02-14 12)
WRIT (Se
CHIEF |Order
WP (C) - BRANCH |at
17 [13251/2 [17.02.202 |, o0 o |0 b o . JUSTICE |Dtd. (DTVIST No-
9 |o02s 5 's 2022-
021 COURT |01-19 ON 114
BENCH) |)
(Se
18 [13252/2 [17.02.202 [BLAPL- §§§§§CE giier at
Ve 1136/20 |PK MOHANTY |C. . No-
0 |025 5 e 'S 2025- 14
COURT |02-14 )
18 [13254/2 [17.02.202 [BLAPL- §§§§§CE giier ;ie
Il s s 2243/20 M MOHANTY |C. . 095 BAIL-2 |-
COURT |02-14 7)
18 |13255/2 |17.02.202 |PPAPL- §§§§§CE giier gie
5 lome : ;é59/2o DP DASH C. s 02— Hon
COURT |02-14 7)
Order (Se
18 |13256/2 |17.02.202 |TREV- COURT  |Dtd. at
3 loz2s 5 31/2001 P SAMAL c. NO. 20 |2022- No-
07-18 7)
18 |13257/2 |17.02.202 |BLAPL- |PK MISHRA [C. (COURT |Order  |BAIL-2 |(Se




4 1025 5 1141/20 NO. 20 |Dtd. at
25 2025- No-
02-14 18)
Order (Se
18 [13258/2 [17.02.202 2355320 B. K. . COURT  |Dtd. at
5 1025 5 04 MOHARANA ’ NO. 20 |2025- No-
02-14 18)
CONTC— Order (Se
18 |13259/2 [17.02.202 6533/20 A. K. c COURT Dtd. CONTEMP |at
6 |025 5 o4 BEHERA : NO. 20 [2025- T No-
02-14 1)
Order (Se
CONTC-
18 |13260/2 |17.02.202 COURT Dtd. at
7 lo2s 5 2250/20 TAPAN SWAIN [C. NO. 20 |2025- No-
02-14 1)
Order (Se
CONTC-
18 |13261/2 |17.02.202 COURT Dtd. at
s lo2s 5 3268/20 L. D. PANDA [C. No. 20 |2025- No-
02-14 1)
Order (Se
18 |13262/2 |17.02.202 ESTZSZO g?gggRE c COURT Dtd. CONTEMP |at
9 |025 5 o4 ROUT : NO. 20 [2025- T No-
02-14 5)
CONTC— Order (Se
19 |13263/2 |17.02.202 6739/20 SRINIBASH c COURT Dtd. at
0 |025 5 o4 MOHANTY : NO. 20 [2025- No-
02-14 5)
Order (Se
19 |13264/2 |17.02.202 BLAPL SANJIB COURT Dtd. at
1 025 5 1093720 KUMAR €0 No. 20 |2025- No-
25 BHANJADEO 02-14 5)
Order (Se
19 |13265/2 [17.02.202 ?322320 S. R. c COURT Dtd. at
2 1025 5 55 PATTNAIK : NO. 20 |2025- No-
02-14 5)
_ Order (Se
19 |13266/2 (17.02.202 fi?gazo A. K. c COURT Dtd. at
3 025 5 55 BEHERA : NO. 20 |2025- No-
02-14 5)
WRIT (Se
WP (C) - Order BRANCH it
19 |13267/2 |17.02.202 176/202 BASUDEV c COURT Dtd. (DIVISI No-
4 lo2s 5 c BARTK . NO. 20 |2025- ON 133
02-13 BENCH- )
2)
WP (C) - Order ;ie
19 |13268/2 |17.02.202 23470 /2 S. C. D c COURT Dtd. No-
5 1025 5 DAS : NO. 20 [2025-
024 113
02-13 :
119 |13270/2 |17.02.202 |CONTC- |A. K. PANDA [C. ICOURT  |Order (Se




6 |025 5 6801/20 NO. 20 |ptd. at
24 2025- No-
02-14 113
)
Order (Se
COURT
19 |13271/2 |17.02.202 |ABLAPL- Dtd. at
7 lo2s 5 51/2025 Ok DAS gib 2 |o025-  [BAILTL oo
02-13 2)
Order (Se
ABLAPIL- COURT
19 |13273/2 [17.02.202 [750000 | pana N0 o |ptd. at
8 025 5 074 oLb 2025- No-
02-13 2)
Order (Se
ABLAPIL- COURT
19 |13274/2 [17.02.202 [, 070 | 0 oo v o |ptd. at
9 |025 5 024 omm 2025- No-
02-13 2)
Order (Se
ABLAPIL- COURT
20 |13275/2 |17.02.202 [So3 000 | pane N0 o |ptd. at
0 |o02s 5 . oLb 2025- No-
02-13 2)
Order (Se
WP (C)- |PRAKASH COURT
20 |13276/2 |17.02.202 |3 00700 |Cnypen vo. o |ptd. at
1 |oz2s 5 o5 - oim 2025- No-
02-13 2)
Order (Se
WP (C) - COURT WRIT
20 |13277/2 (17.02.202 |Joqcho 0 |0 cun o N0 o |ptd. ERANCH- 3T
2 lo2s 5 oe onm 2025- ; No-
02-13 5)
Order (Se
BLAPL-
20 [13278/2 117.02.202 COURT  |Dtd. at
3 Joz2s 5 é§§86/2 S N GAYA NOo. 12 |202a-  [BAILTL o
04-18 3)
WRIT (se
W (C) - Order BRANCH | 7
20 |13279/2 |17.02.202 |;ooc)o 0 (8. K. COURT  |Dtd. (DIVIST |2~
4 |o2s 5 os BEHERA NO. 12 |2025- ON 181
02-14 BENCH-
1)
WRIT (se
W (C) - Order BRANCH | 7
20 |13280/2 |17.02.202 COURT  |Dtd. (DIVIST |2~
5 o025 5 ;;80/20 B. K. SETHI NO. 12 |2025- ON Tgl
02-14 BENCH- |,
1)
WP (C) - Order éie
20 113281/2 117.02.202 |, 050,, |S- K. COURT  |Dtd. No-
6 |025 5 BHANJADEO NO. 20 |2025-
024 101
02-14
)
20 |13282/2 117.02.202 ggii;;z A. K. COURT giger ;ie
7 lozs 5 054 MOHANTY NO. 20 | 5l -




02-14 101
)
(Se
Order
20 |13283/2 117.02.202 |VE(C)~  [MANAS COURT  |Dtd. at
s lo2s 5 3736/20 |RANJAN NO. 20 |2025- No-
25 SAHOO : 101
02-12
)
Order (Se
20 (13284/2 [17.02.202 Tﬁé?mo RANJIT COURT  |Dtd. e 2t
9 |025 5 5 MOHANTY NO. 20 [2025- 3 No-
02-12 12)
WRIT
Order BrRANCH |(°€
21 |13285/2 |17.02.202 WP (C)~  |PRAVASH COURT Dtd. (DIVISI at
3048/20 |CHANDRA No-
0 |025 5 o5 MAHAPATRA NO. 20 |2025- ON 101
02-11 BENCH- :
1)
(Se
Order
21 |13286/2 |17.02.202 WP (C)~  |RABINDRA COURT Dtd. at
1 loz2s 5 3744/20 |KUMAR No. 20 |2025- No-
25 PATNAIK : 101
02-12
)
Order (Se
WP (C)- |GOPAL WRIT
21 113287/2 |17.02.202 3242/20 |KRUSHNA COURT Dtd. BRANCH- at
2 1025 5 55 NANDA NO. 20 [2025- A No-
02-12 27)
WRIT (Se
WP (C) - Order BRANCH at
21 113288/2 |17.02.202 COURT Dtd. (DIVISI _
3 Joz2s 5 §§68/2O C. MOHANTY NO. 20 |2025-  |oN Ifcl)9
02-13 BENCH- :
3)
Order (Se
21 113289/2 |17.02.202 we (C) NANDA COURT Dtd. WRIT at
2651/20 |KISHORE BRANCH-
4 1025 5 o5 ROUT NO. 20 |2025- 1 No-
02-13 1)
Order (Se
21 |13290/2 117.02.202 |WE(C)~  [NANDA COURT  |Dtd. WRIT ¢
3357/20 |KISHORE BRANCH-
5 1025 5 5 ROUT NO. 20 |2025- s No-
02-13 22)
Order (Se
WP (C) - WRIT
21 |13291/2 |17.02.202 COURT Dtd. at
¢ lozs 5 §§94/20 M. NAYAK No. 20 |2025- SRANCH No-
02-13 5)
Order (Se
WP (C) - WRIT
21 |13292/2 |17.02.202 COURT Dtd. at
7 loz2s 5 3297/20 M. NAYAK NO. 20 |2025- ERANCH No-
02-13 5)
WP (C) - Order (Se
21 113293/2 |17.02.202 3067/20 PRADEEP COURT Dtd. at
8 1025 5 po KUMAR JENA NO. 20 [2025- No-
02-13 5)




Order (Se
21 1329472 117.02.202 (3:?%(/:20 DINESH - ;gURg Dtd. at
9 025 5 52 KUMAR DALAI |~° OLb 2024~ No-
09-25 5)
Order (Se
22 1329572 117.02.202 g?%?zo DINESH . ;gURg Dtd. at
0 (025 5 2 KUMAR DALAI |~° OLb 2025- No-
02-13 5)
Order (Se
22 13296/2 117.02.202 T’quz(g;/z A. K. . ;gURg Dtd. at
1 /025 5 024 PARIDA : OLb 2025- No-
02-06 5)
Order (Se
WP (C) - COURT
22 |13297/2 |17.02.202 2305/20 M. R. BARIKC. NG. 2 Dtd. at
2 1025 5 P oD 2025- No-
02-13 5)
BLAPL- COURT (Se
22 113299/2 |17.02.202 1157/20 ASHOK KUMAR c NO. 2 BaTL-1 2F
3 |025 5 SARANGI : : No-
25 OLD
1)
Order (Se
CRLMC- COURT
22 |13300/2 |17.02.202 Dtd. CRIMINA |at
2 oos s 259/202 R K DEHURY [C. ggb 2 2025 L MISC |No-
02-14 2)
Order (Se
CRLMC- COURT
22 113301/2 |17.02.202 Dtd. CRIMINA |at
5 1025 5 ;239/20 M K PRADHAN C. ggb 2 2025- L MISC |No-
02-13 6)
Order (Se
COURT CIVIL
22 113302/2 |17.02.202 |RVWPET- Dtd. at
6 |025 5 42/2022 |7 BRSTIA (G0 RO 2 o005 REVISTO o
02-13 1)
Order (Se
COURT CIVIL
22 113303/2 |17.02.202 |RVWPET- Dtd. at
7 |025 5 42/2022 P K JENA C- ggb 2 2025- EEVISIO No-
02-13 1)
Order (Se
MACA- COURT MISC.
22 |13304/2 |17.02.202 320/202 |D K BEHERA [C. NO. 2 btd. APPEAL |2F
8 1025 5 4 oLD 2025- SEC No-
02-13 : 4)
Order (Se
FAO- COURT MISC.
22 |13305/2 [17.02.202 261/201 M NATK - NO. 2 Dtd. Apppar, 2T
9 1025 5 5 oD 2025- SEC No-
02-14 : 5)
Order (Se
23 |13306/2 117.02.202 |SONTC COURT  Ipi 4. CONTEMP |at
7059/20 |S NAYAK C. NO. 2
0 (025 5 o1 oLD 2025- T No-
02-12 6)
CONTC- COURT Order (Se
i3 32207/2 27'02'202 7063/20 |S NAYAK C. NO. 2 Dtd. gONTEMP at
24 OLD 2025- No-




| 02-12 6)
M/S KIRAN
ROUT , Order (Se
23 [13308/2 17.02.202 3823320 S.NAYAK, | ;gURg Dtd. CONTEMP |at
2 025 5 24 S .ROUTROY, : OL]'D 2025- T No-
D.RATH, 02-12 o)
N.R.PANDIT
Order (Se
CONTC- COURT
23 |113309/2 [17.02.202 4792/20 |P K BEHERA |C. NO. 2 Dtd. at
3 1025 5 04 OLD 2025- No-
02-14 6)
Order (Se
23 |13310/2 [17.02.202 [BLAPL- | . . ;gURg Dtd. at
4 1025 5 34/2025 : OLb 2025- No-
02-13 6)
Order (Se
MACA- COURT MISC.
23 |13311/2 |17.02.202 /90902 |k ¢ NAYAK |C. No. 2 [Pt APPEAL oC
5 025 5 4 OLD 2025- SEC No-
02-14 : 0)
Order (Se
MACA- COURT MISC.
23 |13312/2 |117.02.202 698/202 |J DEHURY C. NO. 2 btd. APPEAL at
6 1025 5 A OLD 2025- SEC No-
02-14 : 0)
Order (Se
CMP- COURT WRIT
23 |113313/2 1117.02.202 131/202 |L. ACHARI C. NO. 2 btd. BRANCH- at
7 025 5 3 OLD 2025- 6 No-
02-12 16)
Order (Se
MACA- COURT MISC.
23 113315/2 117.02.202 |55 /502 |k c Nayak  |c. No. 2 [Pt APPEAL oC
8 1025 5 A OLD 2025- SEC No-
02-14 . 6)
Order (Se
MACA- COURT MISC.
23 ||113316/2 |117.02.202 697/202 |J DEHURY C. NO. 2 ptd. APPEAL at
9 1025 5 4 OLD 2025- SEC No-
02-14 : 0)
Order (Se
MACA- COURT MISC.
24 113318/2 117.02.202 704/202 |K C NAYAK C. NO. 2 btd. APPEAL at
0 025 5 4 OLD 2025- SEC No-
02-14 : 4)
Order (Se
MACA- COURT MISC.
24 |133159/2 117.02.202 704/202 |J DEHURY C. NO. 2 ptd. APPEAL at
1 025 5 A OLD 2025- SEC No-
02-14 : 4)
Order (Se
MACA- COURT MISC.
24 |113320/2 |117.02.202 700/202 |K C NAYAK C. NO. 2 btd. APPEAL at
2 1025 5 4 OLD 2025- SEC No-
02-14 : 0)
Order (Se
MACA- COURT MISC.
24 |13321/2 117.02.202 700/202 |J DEHURY C. NO. 2 btd. APPEAL at
3 1025 5 4 OLD 2025- SEC No-
02-14 : 6)




Order (Se
24 113322/2 |17.02.202 [WP(C)- | o o oo FoOR7 |pta. e At
a o025 5 77/2025 s 2025- |7 No-
02-14 18)
Order (Se
WP (C) - COURT
24 [13323/2 [17.02.202 | oo oo [pta, at
5 |o25 5 o o 2025- No-
02-12 18)
Order (Se
24 |13324/2 117.02.202 ??3?202 — ;gURg Dtd. FIRST |at
6 025 5 3 T OL].D 2025- APPEAL |No-
02-14 1)
Order (Se
WP (C) - COURT WRIT
24 [13325/2 [17.02.202 g 500 w2 pta, e, At
7 lo2s 5 : s 2025- |7 No-
02-13 42)
Order (Se
WP (C) - COURT
24 [13326/2 [17.02.202 |3 000" co D Iptd, at
8 025 5 . s 2025- No-
02-14 42)
Order (Se
24 |13327/2 |17.02.202 |CRLLE- | ;gURg Dtd. at
9 o025 5 4/2024 o s 2025- No-
02-07 42)
Order (Se
WP (C) - COURT WRIT
25 [13328/2 [17.02.202 150000 co D Ipta, e, 3t
0 o025 5 o s 2025-  |° No-
02-14 10)
COURT Order (Se
25 113329/2 |17.02.202 MATA- R.K.MOHAPAT NO > Dtd. FIRST at
1 025 5 25/2022 |RA OL].D 2025- APPEAL |No-
02-11 5)
Order (Se
25 [13330/2 |17.02.202 SEE?SZO W R SAHOO ;gURg Dtd. CRIMINA |at
2 025 5 23 OL].D 2025- L MISC |No-
02-13 6)
_ Order (Se
25 13331/2 117.02.202 5?8/202 B R ;gURg Dtd. X;EEAL at
3 025 5 5 SENAPATI OL].D 2025- SEC No-
02-14 : 5)
Order (Se
25 [13332/2 [17.02.202 MATA- | . o ;gURg Dtd. FIRST |at
a 025 5 95/2019 |F % oo 2025-  |APPEAL |No-
02-14 1)
Order (Se
FAO- COURT MISC.
25 [13334/2 [17.02.202 [S707 00 |o ¢ samoo oo bt pamar 2t
5 |o2s 5 5 s 2025- (27 No-
02-14 : 5)
25 [13335/2 |17.02.202 [F2O° B R COURT  |Order  MISC. |(Se
¢ lo2s 5 501/202 SENAPATT NO. 2 Dtd. APPEAL |at
3 OLD 2025-  |SEC. No-




02-14 2)
Order (Se
25 |13336/2 |17.02.202 MATA- | ;gURg Dtd. FIRST |at
7 1025 5 95/2019 U OL]'D 2025- APPEAL |No-
02-14 1)
Order (Se
FAO- COURT MISC.
25 113337/2 [17.02.202 [¢ 07 | o FoOR7 Iptd. pomng [t
8 025 5 ° oo 2025- (A7 No-
02-14 : 2)
25 [13338/2 117.02.202 "E(C)- COURT giier gie
9 025 5 8;137/2 D NAYAK NO. 21 12025- No-
04-02 2)
Order (Se
WP (C) - WRIT
26 13339/2 117.02.202 COURT  |Dtd. at
0 025 5 2;71/20 M K PATI NO. 21 2025 ];’)RANCH No—
02-14 6)
WP (C) - Order (Se
26 113340/2 117.02.202 COURT  |Dtd. at
1 |o2s 5 3254/20 M K PATI NO. 21 |2025- No-
02-14 6)
Order (Se
WP (C) - WRIT
26 113341/2 117.02.202 COURT  |Dtd. at
> 025 5 §é35/20 P K MOHANTY NO. 21 9999— ]ZRANCH No—
12-31 17)
WP (C) - Order (Se
26 113342/2 117.02.202 COURT  |Dtd. at
3 loz2s 5 82258/2 S. BARIK NO. 21 |2025- No-
02-14 17)
Order (Se
CRLMC— COURT
26 1334372 |17.02.202 Dtd. CRIMINA |at
a o025 5 5202/20 P K MOHANTY gfb 2 2025- |L MISC |No-
04-11 6)
Order (Se
26 |13344/2 |17.02.202 §¥g9/20 ASHOK KUMAR ;gURg Dtd. at
5 |o25 5 s SARANGI s 2025- No-
02-14 6)
CRLA- Order (Se
26 [13345/2 [17.02.202 ;7007 IpTBAKAR COURT  |Dtd. at
6 025 5 : SAMAL NO. 15 19999- No-
12-31 6)
WP (C) - Order (Se
26 |13346/2 |17.02.202 COURT  |Dtd. at
7 025 5 3127720 B K PRTI NO. 15 [2025- No-
02-14 6)
CMP— Order (Se
26 113348/2 |17.02.202 COURT Dtd. at
8 025 5 2181/20 T BARIK NO. 15 12025- No-
02-14 6)
26 [13349/2 [17.02.202 |cMp- COURT |order (Se
9 1025 5 1158/20 P MOHANTY NO. 15 |Dtd. at




24 2025- No-
02-14 6)
CMP— Order (Se
27 113350/2 |17.02.202 COURT Dtd. at
0 025 5 2113/20 P K SWAIN NO. 15 |2025- No-
02-14 6)
CMP— Order (Se
27 113351/2 |17.02.202 COURT  |Dtd. at
1 |o2s 5 297/202 H K MOHANTA NO. 15 12025- No-
02-14 6)
WRIT (se
WP (C) - Order BRANCH at
27 113352/2 |17.02.202 COURT Dtd. (DIVISI
2 o025 5 §208/2o B B MALLICK NO. 1 |2025-  |on T86
03-04 BENCH- |,
1)
WRIT (se
WP (C) - Order  [BRANCH |~
27 |13353/2 |17.02.202 COURT  |Dtd. (DIVIST
3 |oz2s 5 §§10/20 B B MALLICK NO. 1 2025-  |on T86
03-04 BENCH- |,
1)
WP (C) - Order gie
27 |13354/2 |17.02.202 COURT  |Dtd.
1 oos 5 gé39/20 B B MALLICK o 1 looos- T86
03-04
)
CMP- Order ;ie
27 |13356/2 |17.02.202 |[} . [LAXMIDHAR COURT  |Dtd. e
5 |025 5 MOHANTY NO. 10 |2025- °
24 106
02-14
)
Order (Se
27 13357/2 |17.02.202 ?i;?ggz SUSAMPAD COURT  |Dtd. aarig 2t
6 |025 5 s HOTA NO. 17 |2025- No-
01-28 5)
Order (Se
CRLMC-
27 |13358/2 |17.02.202 COURT  |Dtd. at
7 lo2s 5 §14/202 H K PATRA NO. 17 |2025- No-
02-14 5)
CMP— Order (Se
27 |13359/2 117.02.202 COURT  |Dtd. at
8 025 5 ;i39/20 P K BARIK NO. 17 |2025- No-
02-14 5)
CMP— Order (Se
27 113360/2 |17.02.202 COURT  |Dtd. at
9 o2 5 ;266/20 A K MOHANTY NO. 20 |2025- No-
03-17 5)
Order (Se
CONTC-
28 113361/2 |17.02.202 COURT Dtd. at
0 |o2s 5 ;i76/20 R.K DEHURY NO. 20 |2025- No-
02-14 5)




Order (Se
CRLMC-
28 |113362/2 (17.02.202 COURT Dtd. at
1 lozs s é71/202 S.CHOUDHURY |C. NO. 20 |2025- No-
02-14 5)
CMP— Order (Se
28 |113363/2 [17.02.202 COURT Dtd. at
2 o025 5 2259/20 M BARAL c. NO. 10 12025- No-
03-17 5)
Order (Se
28 |13365/2 |17.02.202 ?121241251240 J K . ;gURg Dtd. CRIMINA lat
3 025 5 20 MOHAPATRA : OLb 2022- L MISC |No-
02-15 14)
Order (Se
28 13366/2 [17.02.202 (¢ 3007 © IpavantDaT | CoUR” bt e 2t
4 1025 5 24 MISHRA : OLb 9999- 1 No-
12-31 1)
Order (Se
WP (C) - COURT WRIT
28 |113367/2 |[17.02.202 1714/20 |R CH ROUT C. NO. 2 btd. BRANCH- at
5 1025 5 54 oLD 2024- 8 No-
01-31 39)
Order (Se
CONTC- COURT
28 |113368/2 (17.02.202 5234/20 | D PANDA c. NO. 2 Dtd. at
9 025 5 o4 OLD 2025- No-
02-14 39)
Order (Se
CONTC- |RAMA COURT
28 113369/2 |17.02.202 5243/20 |KRISHNA c. NO. 2 Dtd. at
7 1025 5 24 BTSOT oD 2025- No-
02-14 39)
Order (Se
CONTC- |RAMA COURT
28 |13370/2 |17.02.202 5044/20 |KRISHNA c. NO. 2 Dtd. at
8 025 5 24 BISOI OLD 2025- No-
02-14 39)
Order (Se
CONTC- |RAMA COURT
28 |13371/2 |17.02.202 5245/20 |KRISHNA c. NO. 2 Dtd. at
9 025 5 o4 BISOT OLD 2025- No-
02-14 39)
_ Order (Se
29 |13372/2 |17.02.202 ?§é§>20 JYOTI c ggURg Dtd. giiﬁcn— at
0 (025 5 55 PRAKASH KAR |~ OLb 2025- A No-
02-14 17)
Order (Se
29 1337372 117.02.202 ?2456/20 BISWAJIT | ;gURg Dtd. at
1 |025 5 54 MOHAPATRA : OLb 2025- No-
02-14 17)
Order (Se
CONTC- COURT
29 |13374/2 |17.02.202 5265/20 |P K MOHANTY |C. NO. 2 Dtd. at
2 025 5 24 OLD 2025~ No-
02-14 17)
CONTC- RAMA COURT Order (Se
gg 32275/2 27'02'202 5285/20 |KRISHNA C. NO. 2 Dtd. at
24 BISOI OLD 2025- No-




02-14 17)
CMP— Order (Se
29 13377/2 117.02.202 COURT  |Dtd. at
a o025 5 215/202 P K MISHRA NO. 10 |2025- No-
03-10 17)
Order (Se
CONTC-  |M/S
29 113379/2 |17.02.202 COURT Dtd. at
5 |o25 5 2186/20 gg?iSHISHA NO. 10 12025- No-
02-14 17)
Order (Se
BLAPL-
29 113380/2 |17.02.202 COURT Dtd. at
6 025 5 2237/20 SARAT DASH NO. 10 |2025- No-
02-14 17)
CMP— Order (Se
29 113382/2 117.02.202 COURT  |Dtd. at
7 lo2s 5 2205/20 P K MISHRA NO. 10 12025- No-
02-14 17)
CMP— Order (Se
29 |13384/2 117.02.202 COURT  |Dtd. at
8 025 5 §i28/20 P K JENA NO. 10 |2025- No-
03-17 17)
Order (Se
CRLMC-
29 13385/2 |17.02.202 COURT  |Dtd. at
9 o025 5 §57/202 S P SAMANTA NO. 10 |2025- No-
02-14 17)
Order (Se
30 |13386/2 [17.02.202 g??%ioz R. K. COURT  |Dtd. at
0 o025 5 : MALLICK NO. 15 12025- No-
03-12 17)
_ Order (Se
30 13387/2 [17.02.202 [CRLMC~  |PRAFULLA COURT  |Dtd. at
239/202 |KUMAR
1 |o2s 5 : el NO. 15 12025- No-
02-14 17)
Order (Se
30 |13389/2 |17.02.202 ggg/202 éigﬁiRA COURT  |Dtd. at
2 lo2s 5 ; i NO. 15 12025- No-
02-14 17)
_ Order (Se
30 [13390/2 |17.02.202 g?f/zoz MANOJ KUMAR COURT  |Dtd. i;iEAL at
3 loz2s 5 ; PATT NO. 15 |2025-  [CoF No-
02-14 : 5)
Order (Se
30 [13391/2 |17.02.202 S?g%goz R CH COURT  |Dtd. at
4 025 5 5 PRADHAN NO. 15 2025- No-
02-14 5)
Order (Se
30 [13392/2 [17.02.202 g??/zoz B. R. COURT  |Dtd. g;EEAL at
5 025 5 4 SENAPATI NO. 15 2025- SEC No-
02-14 : 5)
30 [13393/2 [17.02.202 [cRIMC- [J oo COURT |order (Se
6 1025 5 176/202 NO. 15 |Dtd. at




5 2025- No-
02-13 5)
Order (Se
30 |13394/2 [17.02.202 2?2¥202 DIBAKAR . COURT  |Dtd. at
7 1025 5 c SAMAL : NO. 15 [2025- No-
02-14 5)
Order (Se
CRLMC-
30 113395/2 [17.02.202 COURT  |Dtd. at
8 025 5 2228/20 D K SAHOO C. NO. 15 12025- No-
04-21 5)
Order (Se
BLAPL-
30 |13398/2 [17.02.202 COURT Dtd. at
9 025 5 2242/20 T R DAS C- NO. 15 12025- No-
02-14 5)
Order (Se
31 113399/2 [17.02.202 |TRP(C)- COURT  |Dtd. at
0 o025 5 39/2025 [ K SWAIN C. NO. 14 |2025- No-
04-04 5)
Order (Se
WP (C) - WRIT
31 113400/2 [17.02.202 COURT  |Dtd. at
1 025 5 §§98/20 T K NAYAK C. NO. 14 2025- ]ZRANCH No-
02-14 26)
CONTC— Order (Se
31 |13401/2 17.02.202 | 550~ |JADUNATH . COURT  |Dtd. at
2 025 5 24 PRADHAN : NO. 14 2025- No-
02-14 26)
WP (C) - Order (Se
31 113402/2 [17.02.202 COURT  |Dtd. at
3 loz2s 5 2293/20 B C PANDA |C. NO. 10 |2025- No-
03-17 26)
CMP— Order (Se
31 |13403/2 [17.02.202 5o oo, |AKHYAYA . COURT  |Dtd. at
4 025 5 . KUMAR MISRA |~° NO. 10 [2025- No-
02-14 26)
CMP— Order (Se
31 113404/2 [17.02.202 g0 oo, AKHYAYA . COURT  |Dtd. at
5 1025 5 . KUMAR MISRA |~ ° NO. 10 [2025- No-
02-14 26)
CMP— Order (Se
31 |13405/2 17.02.202 |go 0, |AKHYAYA . COURT  |Dtd. at
6 025 5 4 KUMAR MISRA : NO. 10 2025- No-
02-14 26)
Order CRIMINA | (Se
CRLREV-
31 |13406/2 |17.02.202 COURT Dtd. L at
7 lo2s 5 219/202 P.K.MOHANTY |C. NO. 15 |2025-  |REVISIO |No-
04-17 N 5)
CMP— PRASANNA Order (Se
31 |13407/2 |17.02.202 |1, 0, [KUMAR . COURT  |Dtd. at
8 1025 5 c SWAIN, M. : NO. 10 [2025- No-
BEHERA 03-10 5)
131 |13408/2 |17.02.202 |CONTC- |D.SAMAL c. (COURT |Order  |CONTEMP |(Se




9 025 5 5250/20 NO. 10 |Dtd. T at
24 2025- No-
02-14 7
CMP— Order (Se
32 |13409/2 [17.02.202 |go, o0, |[AKHYAYA . COURT  |Dtd. at
0 025 5 ; KUMAR MISRA |~ NO. 10 |2025- No-
02-14 7
32 |13410/2 |17.02.202 (CONTCo COURT gijer CONTEMP éie
1 |o2s 5 ;i95/2o M.R.SAHOO |C. NO. 10 |2025-  |T No-
02-14 9)
Order (Se
WP (C) - WRIT
32 113411/2 |17.02.202 COURT Dtd. at
5" lo2s s 82?30/2 D K MOHANTY C. vo. 10 |hoas- sRANCH -
01-30 5)
Order (Se
WP (C) - WRIT
32 [13412/2 [17.02.202 COURT  |Dtd. at
3 loas . gg§32/2 D K MOHANTY |C. o, 10 loogs- ERANCH— -
01-30 5)
Order (Se
CONTC-
32 1341372 [17.02.202 COURT  |Dtd. at
4 o025 5 2286/20 P BEHERA  |C. NO. 10 |2025- No-
02-14 5)
Order (Se
WP (C) - WRIT
32 [13414/2 [17.02.202 COURT  |Dtd. at
" lo2s . ggi62/2 P BEHERA  |C. o, 10 l2o2s- ERANCH— -
02-12 36)
Order (Se
WP (C) - WRIT
32 [13415/2 [17.02.202 COURT  |Dtd. at
=% loos s 82i59/2 P BEHERA  |C. 0. 10 |ogs- ?RANCH e
02-12 3)
WRIT se
W (C) - Order  [BRANCH | ¥
32 [13416/2 [17.02.202 COURT  |Dtd. (DIVIST
7 lo2s 5 82?52/2 P BEHERA  |C. NO. 10 |2025-  |oN T87
02-12  [BENCH- |/
1)
Order (Se
32 [13417/2 [17.02.202 ?ﬁéié;z I COURT  |Dtd. ;t_
8 |025 5 024 : NO. 10 |2025- 187
02-12
)
Order (Se
32 113418/2 17.02.202 WP~ COURT  |Dtd. at
9 o025 5 2228/20 B SAHOO c. NO. 10 |2025- Tg;
02-14
)
(Se
Order
33 |13419/2 [17.02.202 |ABLAPL- |AMLAN . EgURg Dtd. ;z_
0 025 5 74/2025 |SHAKTI PAUL |~ oim 2025- o7

01-07




Order (Se
WP (C) - COURT WRIT
33 |13420/2 117.02.202 3582/20 |R K BARIK NO. 2 Dtd. BRANCH- at
1 025 5 o5 OLD 2025- 1 No-
02-12 2)
Order (Se
ABLAPL- COURT
33 |13421/2 |117.02.202 14918/2 B. N. SAHU NO. 2 Dtd. at
2 025 5 024 OLD 2025- No-
01-02 2)
Order (Se
33 [13422/2 117.02.202 CONTC COURT I 4. CONTEMP |at
5551/20 'R K BISOI NO. 2
3 025 5 o4 OLD 2025- T No-
02-14 4)
Order (Se
33 (13423/2 |17.02.202 [PLAPL”  |SANJIB COURT I 4. at
2 lozs 5 1076/20 |KUMAR NO. 2 2025 No-
25 BHANJADEO OLD 02-14 1)
Order (Se
CONTC- COURT
33 |13424/2 117.02.202 5677/20 B.K. SWAIN NO. 2 Dtd. at
5 025 5 o4 OLD 2025- No-
03-28 4)
Order (Se
CONTC- COURT
33 |13425/2 |17.02.202 5681/20 BK SWATN NO. 2 Dtd. at
6 |025 5 24 OLD 2025- No-
02-14 4)
Order (Se
33 113426/2 |17.02.202 |CONTC COURT  Ipig. CONTEMP |at
5819/20 |HS DEO NO. 2
7 025 5 o4 OLD 2025- T No-
02-14 7)
_ Order (Se
33 |13427/2 |17.02.202 CONTC COURT Dtd. CONTEMP |at
5566/20 M R SAHOO NO. 2
8 025 5 24 OLD 2025- T No-
02-14 4)
Order (Se
CONTC- COURT
33 |13428/2 |17.02.202 6073/20 |BD BISWAL NO. 2 Dtd. at
9 025 5 o4 OLD 2025- No-
02-14 4)
Order (Se
WP (C) - COURT WRIT
34 |13429/2 |17.02.202 32696/2 |S BEHERA NO. 2 Dtd. BRANCH- at
0 025 5 024 OLD 2025- 5 No-
02-13 0)
Order (Se
CONTC- COURT
34 |13430/2 |17.02.202 7501/20 MR SAHOO NO. 2 Dtd. at
1 025 5 24 OLD 2025- No-
02-14 6)
Order (Se
CONTC- M/S RAMA COURT
;4 égéﬂ/z 27'02'202 5959/20 |KRISHNA NO. 2 gggé_ ;Ct)_
24 BISOI OLD 02-14 6)
CONTC- COURT Order (Se
24 é§§32/2 27'02'202 7754/20 |BP SAMAL NO. 2 Dtd. at
24 OLD 2025- No-




02-14 6)
Order (Se
CONTC- |M/S RAMA COURT
24 é§§33/2 é7‘02‘202 5958/20 |KRISHNA NO. 2 gggé_ ;z_
24 BISOI OLD 02-14 6)
Order (Se
34 [13434/2 [17.02.202 [CONTC COURT  Ipiq. CONTEMP |at
7170/20 MR SAHOO NO. 2
5 025 5 24 OLD 2025- T No-
02-14 3)
Order (Se
CONTC- |M/S RAMA COURT
24 é§§35/2 27'02'202 5867/20 |KRISHNA NO. 2 2525_ ;z_
24 BISOI OLD 02-14 3)
Order (Se
CONTC- COURT
34 |13436/2 |17.02.202 6475/20 |NR PANDA NO. 2 Dtd. at
7 025 5 24 OLD 2025- No-
02-14 3)
Order (Se
CONTC- COURT
34 |13437/2 |17.02.202 6445/20 MR SAHOO NO. 2 Dtd. at
8 |025 5 o4 oLD 2025- No-
02-14 3)
Order (Se
CONTC- COURT
34 |13438/2 |17.02.202 5841,20 |R CH ROUT NO. 2 Dtd. at
9 025 5 24 OLD 2025- No-
02-14 3)
Order (Se
CONTC- COURT
35 |13439/2 |17.02.202 5932/20 |S SAMAL NO. 2 Dtd. at
0 |025 5 4 oLD 2025- No-
02-14 3)
Order (Se
WP (C) - COURT WRIT
35 113440/2 |17.02.202 4006/20 |S.K.MOHANTY NO. 2 btd. BRANCH- at
1 025 5 o5 OLD 2025- A No-
02-11 17)
Order (Se
WP (C) - COURT WRIT
35 |13441/2 117.02.202 2830/20 |S.K.BEHERA NO. 2 btd. BRANCH- at
2 025 5 o5 OLD 2025- 1 No-
02-13 1)
Order (Se
WP (C) - COURT WRIT
35 |13442/2 |17.02.202 3024/20 |A.DAS NO. 2 Dtd. BRANCH— at
3 025 5 o5 OLD 2025- 4 No-
02-13 27)
Order (Se
WP (C) - COURT WRIT
35 113443/2 117.02.202 13005750 |a.x.BEHERA No. 2 [Pt BRANCH- |2°
4 025 5 o5 OLD 2025- 8 No-
02-13 39)
Order (Se
WP (C) - COURT WRIT
35 (13444/2 |17.02.202 4191/20 |A.K.PANDA NO. 2 btd. BRANCH- at
5 025 5 ot OLD 2025~ 5 No-
02-13 32)
35 |13445/2 |17.02.202 |WP(C) - T SAHOO COURT Order (Se
9 025 5 21555/2 NO. 20 |Dtd. at




024 9999- No-
12-31 32)
Order (Se
WP (C) - WRIT
35 |13446/2 |17.02.202 COURT Dtd. at
7 lo2s 5 3290/20 K.N.SAHOO C.0. No. 20 |2025- ERANCH— No-
02-12 26)
Order (Se
WP (C) - WRIT
35 |13447/2 |17.02.202 COURT Dtd. at
s lo2s 5 §§06/20 D.BISWAL C.0. NO. 20 |2025- ERANCH No-
02-12 16)
WP (C) - Order (Se
35 113448/2 |17.02.202 COURT Dtd. at
9 025 5 32215/2 D BARIK €0 INo. 20 |2025- No-
02-12 16)
Order (Se
BLAPL-
36 |13449/2 |17.02.202 COURT Dtd. at
0 |025 5 1081720 B B ROUT - (C-0- lno. 20 |2025- No-
02-14 16)
CMP— Order (Se
36 |13450/2 |17.02.202 COURT Dtd. at
1 (025 5 ;i59/20 M. BARAL c.0. NO. 10 |2025- No-
03-17 16)
WP (C) - Order (Se
36 |13451/2 |17.02.202 COURT Dtd. at
2 1025 5 23033/2 BK.ERTL - (C-0- lyo 10 |2025- No-
02-12 16)
WP (C) - Order (Se
36 |13452/2 |17.02.202 COURT Dtd. at
3 lo2s 5 52233/2 D.DAS C-0- INo. 10 |2025- No-
02-12 16)
Order (Se
CONTC-
36 |13453/2 |17.02.202 COURT Dtd. at
1 lozs 5 5126/20 P K MOHANTY |C.O. NO. 10 |2025- No-
02-12 16)
_ Order (Se
36 (13000/2 |17.02.202 ???5202 MAHADEV GENER Dtd. at
5 1025 5 5 SAHU AL 2025- No-
02-13 16)
_ Order (Se
36 |13001/2 |17.02.202 ?géfi/2 PRASANTA  |GENER Dtd. e |2t
6 (025 5 022 KUMAR PATRI AL 2025- s No-
01-31 21)
CRLA- (se
36 |13002/2 |17.02.202 981/202 MAHADEV GENER Appealm at
7 025 5 SAHU AL emo No-
4
21)
Order (Se
MACA- BINAYAK MISC.
26 32203/2 27'02'202 386/202 |PRASAD EENER gggé_ APPEAL ;z_
4 MOHANTY 10-22 SEC. 1)
136 |13004/2 [17.02.202 [WP(C)- |JAGADIP (GENER Order (Se




9 025 5 245/201 |SAHOO AL Dtd. at

7 2017~ No-

01-06 4)

Order (Se

37 |13006/2 |17.02.202 212161\14320 SRITAM GENER Dtd. at

0 025 5 ” MOHAPATRA (AL 2025- No-

02-14 4)

WP (C) - WRIT (Se

37 13009/2 [17.02.202 |¢c oo |SUVENDU GENER Entire |l .t

1 025 5 KU.PATRO (AL Brief No-

16 2

8)

WA— (Se

37 13011/2 [17.02.202 |70, |SANDHYARANT GENER Entire at

2 |025 5 . PANT AL Brief No-

8)

WA- (Se

37 |13016/2 [17.02.202 |10, . |SANDHYARANI [GENER Entire at

3 Jo2s 5 . PANT AL Brief No-

8)

WP (C) - Order (Se

37 13022/2 [17.02.202 |}-,- 0" |SIDHARTH  |GENER Dtd. at

4 |o2s 5 024 PRASAD DAS |AL 2025- No-

02-13 8)

WA- Entire (Se

37 [13025/2 [17.02.202 |,/ 0, |SUVENDU GENER S, at

5 |025 5 KUMAR PATRO |AL ocume No-
5 t

8)

CONTC— Order (Se

37 13029/2 [17.02.202 |[ oo > |DUSMANT GENER Dtd. at

6 025 5 ” KUMAR NATK (AL 2024~ No-

02-26 8)

Order (Se

37 [13032/2 [17.02.202 32 57 |sanaTe GENER Dtd. e [t

7 |o2s 5 I KUMAR RATH (AL 2024- | No-

02-06 48)

BLAPL.— Order (Se

37 13035/2 [17.02.202 |, S0 |SOUMYARANJA GENER Dtd. at

8 025 5 i N PATKRAY (AL 2024~ No-

12-13 48)

Order (Se

37 113036/2 |17.02.202 Tgl(g)/zo SANJIB GENER Dtd. e [t

9 |025 5 i KUMAR RATH (AL 2024- |, No-

03-05 38)

Order (Se

38 |13042/2 |17.02.202 Tg%g)/zo SANJIB GENER Dtd. gggw_ at

0 025 5 ” KUMAR RATH (AL 2024- | No-

03-13 17)

WP(C)- |SUBHASH Entire {Se

i8 32245/2 é7'02'202 21346/2 |CHANDRA EENER Documen ;2_
018 NAYAK t

17)




38 1304872 [17.02.202 ?Zéf;al JAGADIP GENER Annexur at
2 025 5 SAHOO AL e No-
7
17)
WP (C) - (Se
38 |13074/2 |17.02.202 15061/2 JAGADIP GENER Annexur at
3 025 5 SAHOO AL e No-
017
17)
Order (Se
38 |13128/2 |17.02.202 g??/qgoz ASUTOSH GENER Dtd. at
4 025 5 5 TRIPATHY AL 2025- No-
02-14 17)
Order (Se
38 13130/2 |17.02.202 §§g¥202 ASUTOSH GENER Dtd. at
5 025 5 5 TRIPATHY AL 2025- No-
02-14 17)
Order (Se
38 [13133/2 |17.02.202 g??%ioz ASUTOSH GENER Dtd. at
6 025 5 5 TRIPATHY AL 2025- No-
02-14 17)
CMP- Order (Se
38 113134/2 |17.02.202 1269/20 SURYAKANTA |GENER Dtd. at
7 025 5 24 PALATI AL 2025- No-
02-14 17)
Order (Se
38 [13137/2 |17.02.202 |CONTCT  |SWADHIN GENER Dtd. CONTEMP |at
410/202 |KESARI
8 |025 5 : e AL 2025- |1 No-
02-14 3)
WP (C) - (Se
38 113142/2 |17.02.202 2933/20 JAGADIP GENER Annexur at
9 025 5 SAHOO AL e No-
25
3)
WP (C) - Order (Se
39 |13172/2 |17.02.202 3539/20 MANAMOHAN GENER Dtd. at
0 025 5 o5 PATTANAYAK |AL 2025- No-
02-17 3)
_ Order (Se
39 [13182/2 [17.02.202 [CONTC~ |SWADHIN GENER Dtd. at
544/202 |KESARI
1 |o2s 5 : i AL 2025- No-
02-17 3)
Order (Se
39 [13219/2 [17.02.202 (501007 IBTSWAIIT  |GENER Dtd. N mcr. 2t
2 025 5 o5 PRADHAN AL 2025- 3 No-
02-17 11)
WP (C) - Order (Se
39 1322072 [17.02.202 GENER Dtd. at
3 loz2s 5 32255/2 B K DAS AL 2024- No-
09-23 11)
39 [13225/2 [17.02.202 ?gég;;z BISWAJIT  |GENER giier ;ie
4 |o2s 5 024 PRADHAN AL 095 e




| 02-17 11)
Order (Se
WP (C) - WRIT
39 |13244/2 117.02.202 GENER Dtd. at
5 025 5 §;9l/20 B K DAS AL 2025 ];RANCH— No—
02-10 23)
WP (C) - Judgeme (Se
39 |13253/2 117.02.202 3502/20 HARAPRASAD |GENER nt Dtd. at
6 025 5 o5 PANDA AL 2025- No-
02-17 23)
WP (C) - Judgeme (Se
39 |13269/2 117.02.202 4386/20 HARAPRASAD |GENER nt Dtd. at
7 025 5 o5 PANDA AL 2025- No-
02-17 23)
WP (C) - Judgeme (Se
39 |13272/2 |17.02.202 3511/20 HARAPRASAD |GENER nt Dtd. at
8 025 5 o5 PANDA AL 2025- No-
02-17 23)
CRLMC— Order (Se
39 |13298/2 |17.02.202 640/202 SISIR KUMAR GENER Dtd. at
9 025 5 5 DASH AL 2025- No-
02-17 23)
BLAPL— Order (Se
40 |13314/2 |17.02.202 12773/2 LALATENDU GENER Dtd. at
0 025 5 024 PAL AL 2025- No-
02-12 23)
WPC (OAC Order (Se
40 |13317/2 117.02.202 |)- B K DAS GENER Dtd. OA at
1 025 5 3565/20 AL 2024- Branch |No-
17 06-19 1)
_ Order (Se
40 1333372 [17.02.202 [WE(C)- |SWADHIN GENER Dtd. WRIT ot
4604/20 |KESARI BRANCH-
2 025 5 o5 SINGH AL 2025- 1 No-
02-17 2)
Order (Se
40 [13347/2 [17.02.202 |{} 17)7 |MANOJ KUMAR GENER Dtd. e [t
3 025 5 023 RANA AL 2023~ 4 No-
05-10 19)
_ Order (Se
40 |13355/2 (17.02.202 ?Ei?igo ARUN KUMAR |GENER Dtd. at
4 025 5 o5 BEHERA AL 2025- No-
02-12 19)
WPC (OAC (Se
40 |13364/2 117.02.202 |)- MANOJ KUMAR |GENER Petitio |OA at
5 1025 5 3432/20 |RANA AL n Branch |[No-
10 1)
Order (Se
40 |13388/2 |17.02.202 ?gégizo TRILOCHAN  |GENER Dtd. e At
6 025 5 23 PANIGRAHI AL 2023~ 7 No-
02-09 48)
40 |13396/2 |17.02.202 |CRLMC- TRILOCHAN GENER Order (Se
7 025 5 3854/20 |PANIGRAHI AL Dtd. at




24 2025~ No-
02-17 48)
RSA- (Se
40 |13184/2 |17.02.202 114/201 DAS GENER SECOND |at
8 |025 5 5 AL APPEAL |No-
5)
_ (Se
40 113187/2 |17.02.202 f?i;géz DAS GENER at
9 025 5 AL No-
4
5)
(Se
WP (C) - WRIT
41 |13188/2 |17.02.202 3488/20 c paripa |CENER BRANCH- 2T
0 |025 5 14 AL 3 No-
12)
WRIT (se
WP (C) - BRANCH |at
il égéSg/z é7'02'202 27978/2 N MOHANTY iENER (DIVISI No-
011 ON 107
BENCH) |)
WRIT (se
WP (C) - BRANCH |at
31 égé90/2 é7'02'202 27979/2 N MOHANTY EENER (DIVISI No-
011 ON 107
BENCH) |)
(Se
WP (C) - WRIT
41 |13192/2 |17.02.202 6070/20 DHALL GENER BRANCH- at
3 025 5 16 AL 7 No-
10)
WRIT
Wp (C) - BRANCH ;ie
41 113193/2 117.02.202 54535, M nayag |CENER (DIVIST |~
4 1025 5 023 AL ON 104
BENCH- |
1)
WRIT
Wp (C) - BRANCH ;ie
41 113194/2 117.02.202 |1 oo ) K DASH GENER (DIVIST | o~
5 1025 5 024 AL ON 111
BENCH- |
2)
(Se
ABLAPL- at
él é§é95/2 é7.02.202 1538/20 TRIPATHY iENER No-
25 111
)
(Se
CMP- at
él égé96/2 27.02.202 1144/20 K BISWAL iiNER No-
16 111
)
41 113197/2 |17.02.202 |CRLMC- K BHOL GENER (Se
8 025 5 542/202 AL at




5 No-
111
)
(Se
CRLMC-
41 |13198/2 [17.02.202 GENER CRIMINA at
5 lo25 5 ;55/202 P K MOHANTY AL L MISC INo-
6)
B CRIMINA | (Se
42 [13199/2 [17.02.202 g?jiggl s BARTH GENER L at
0 |025 5 5 AL REVISIO No-
N 1)
(Se
ABLAPL-
42 113200/2 |17.02.202 GENER at
1 lozs 5 2241/20 M K MOHANTY AL BAIL-2 No-
10)
(Se
WP (C) - WRIT
42 |13201/2 |17.02.202 15444/2 |p K BARIK GENER BRANCH— at
2 1025 5 029 AL ¢ No-
25)
(Se
WP (C) - WRIT
42 |13203/2 |17.02.202 34707/2 |S N GAYA GENER BRANCH— at
3 1025 5 AL No-
023 7
44)
(Se
WP (C) - WRIT
42 |13206/2 |17.02.202 31685/2 |J M BEHERA GENER BRANCH- at
4 1025 5 021 AL 8 No-
43)
CRLA- crIMINA | (°€
32 é§§08/2 é7‘02'202 1044/20 |S K MOHANTY EENER L ;2_
23 APPEAL
9)
(Se
CRLMC-
42 113210/2 |17.02.202 GENER at
6 lozs 5 3909/20 |G C JENA AL No-
24
9)
(Se
CRLMC-
42 |13212/2 |17.02.202 GENER at
7 lo2s 5 3947/20 |G C JENA AL No-
24
9)
(Se
BLAPL-
42 |13213/2 |17.02.202 7096/20 |G C JENA GENER Appealm BaTI—1 |2t
8 025 5 AL emo No-
24
6)
(Se
42 |13214/2 |17.02.202 |ARBA- GENER Appealm at
9 |o2s 5 3/2023 |° R BARIK g emo M.J.Colgom
1)
(Se
43 |13215/2 |17.02.202 |ARBA- GENER Appealm at
0 025 5 a/2023 |S R BARIK emo M-J.Colgom

1




(Se

RSA-
43 |13216/2 [17.02.202 GENER Appealm |SECOND |at
1 025 5 212/201 BEHERA AL emo APPEAL |No-
1)
(Se
CRMC-
43 |13217/2 [17.02.202 GENER Appealm at
5 lo2s 5 7186/20 K PARIDA | - emo No-
01
1)
WRIT (Se
43 |13218/2 |17.02.202 |CRLMP- GENER Appealm _lat
3 025 5 30/2025 R © BHOT g emo BRANCH™ INo-
8
41)
(Se
43 |13221/2 [17.02.202 |ARBA- GENER at
4 o025 5 5/2023 ROBARIK g M.J.Co o
1)
(Se
WP (C) -
43 |13222/2 [17.02.202 GENER at
= lo2s - 8013/20 K MOHANTY | ' No-
08
1)
(Se
WP (C) -
43 |13228/2 [17.02.202 GENER at
¢ lozs - 27920/2 BEHERA AL No-
024
1)
(Se
43 |13230/2 [17.02.202 |ARBA- GENER at
7 lo2s 5 6/2024 SAHOO AL M-J.Co o
1)
(Se
43 |13232/2 [17.02.202 |ARBA- GENER at
8 025 5 10/2024 [* SAHOO AL M.J.Colgom
1)
(Se
WP (C) -
43 |13233/2 |17.02.202 GENER at
s lo2s - 4667/20 K PANDA | ' No-
25
1)
a4 |13234/2 [17.02.202 [99¢C GENER ;ie
o lo2s s 1407/20 P KAR AL No-
01
1)
WRIT
Wp (C) - BRANCH ;ie
44 |13235/2 [17.02.202 120592 BEHERA GENER (DIVIST [~
1 (025 5 023 AL ON 104
BENCH- )
1)
(Se
CONTC- at
34 33236/2 27.02.202 7156/20 SAHOO iiNER No-
24 104




(Se
CMP- WRIT
44 [13237/2 |17.02.202 GENER at
3 025 5 165/202 K C PANDA AL ];)RANCH— No—
23)
(Se
WP (C) -
44 13238/2 [17.02.202 [0 207 | oo [GENER at
4 |o2s 5 o AL No-
23)
(Se
WP (C) - WRIT
44 |13239/2 (17.02.202 8661/20 |k c panpa |CENER prancH- 2T
5 |o25 5 AL No-
11 2
6)
(Se
WP (C) -
44 |13240/2 |17.02.202 GENER at
6 lo2s 5 17579/2 P JENA AL No-
024
6)
_ (Se
44 113241/2 [17.02.202 ?gégizo B N GENER e [t
7 025 5 SHADANGI AL No-
25 3
12)
SA- (Se
44 |13242/2 |17.02.202 GENER at
8 025 5 :;_06/198 M K MOHANTY AL No—
12)
CRIMINA | (Se
CRLREV-
44 [13243/2 [17.02.202 GENER L at
9 025 5 555/202 |G R PATRA AL REVISIO |[No-
2
N 1)
WP (C) - Order (Se
45 [13376/2 [17.02.202 |30 )7 |gvOTT GENER Dtd. at
0 025 5 25 PRAKASH KAR AL 2025- No-
02-14 1)
Order (Se
45 [13378/2 |17.02.202 f??iﬁzo JYOTT GENER Dtd. at
1 025 5 o5 PRAKASH KAR AL 2025- No-
02-14 1)
BLAPL.— Order (Se
45 13381/2 117.02.202 |J 07" MANOJ KUMAR GENER Dtd. at
2 o025 5 - PANT AL 2025- No-
02-14 1)
Order (Se
45 113383/2 |17.02.202 fgéf}zo MANOJ KUMAR |GENER Dtd. N mcr. 2t
3 025 5 o5 PANT AL 2025- 6 No-
02-14 16)
Order (Se
45 13397/2 [17.02.202 ??g?ggz MANOJ KUMAR |GENER Dtd. at
4 o025 5 : PANT AL 2025- No-
01-09 16)

NIC




